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Rule 377. Shri Harish Rawat- he is absent.
Now Mr. Amarsinh Rathawa.

12,16 hrs.
MATTERS UNDER RULE 377

" (i) Need to implement new programmes
for afforestation in Chhota Udaipur

and other parts of India.
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MR. DEPUTY-SPEAKER : This should
be noted by the Government. You had
rcad 30 such statements under Rule 377 and
you have not got any reply for all  the 30
statements.

L
SHRI RAIJNATH SONKAR SHASTRI :
Only 4 or 5 replics T have received.

MR. DEPUTY-SPEAKER : For others
do you want replies ?

SHRI RAJNATH SONKAR SHASTRI :
I want immediate replies.

MR. DEPUTY SPEAKER : You may
wait. Replies will be sent. Thec rules must
permit for an immediate reply.

(ii) Inquiry into the Working of Diesel
Engine Factory at Varaoasi.

st Ty @ W (§agR) ¢
AAAR INewy ngAw, § A9 Aoy
8 FuwEr § a4 30 a9t LA e



319 Matters Under Rule 577
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MR. DEPUTY-SPEAKER : Shrimati
Jayanti Patnaik - not present; Shri Bhe¢kha-
bhai—not present.

" (Interruptions)

SHRI AMAR ROYPRADHAN
(Cooch Behar) : 1 am on a point of order.
In place of those Members who gave notice
under Rule 377 and are not present, some
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other members should be called. Other-

wise, some more quota should be fixed
under Rule 377.

MR. DEPUTY-SPEAKER : They will
be called at 2 P.M., because they never
expected that the calling attention would
be postponed. All those members who are
not present in the House just now will be
called after 2 P.M. Shrimati Geeta
Mukherjee. Now I will call only those
who are present, The others will be called
after 2 P.M.

SHRI K. MAYATHEVAR (Dindigul) :
Yesterday, 1 gave a notice. T do not
know whether it has been admitted or
rejected.

MR. DEPUTY-SPEAKER : You are
raising a new point. You give notice; you
write to the Speaker. You should not raise
all these points here because you cannot
expect a reply. If it does not come, you
please mecet the Speaker in his Chamber and
discuss with him.

Shrimati ‘Geeta Mukherjee.
(Interruptions)

MR. DEPUTY-SPEAKER : You read.
Only your stalement goes on record.

(iii) Acute waler scarcity in Midnapur.

SHRIMATlI GEETA MUKHERIERE
(Panskura) : Acute scarcity of water is
being felt in  large arcas of Midnapur
district including the arcas falling in my
constitucncy such as, Debra, Pingla, Sabang,
Keshpur, Panskura, Daspur, Kharagpur
rural police station areas, as there was no
rain for the last few months.

Water level of the shallow tube-wells
has fallen far below. Kangsabati reser-
voir is alsa reaching near exhaustion
level. Standing crop of boro paddy is
getting dried up and what is even more
dangerous is that acute drinking water
shoriage has also developed. Actually,
scvere drought condilions have already
arisen and if it does not rain in a few
days, the situation will be devastating.



